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XVIL

Comprehensive amendments to various Waste Management Rules
including Municipal Solid Waste. Plastic Waste, Hazardous Waste,

Bio-medical Waste and Electronic Waste notified;
Notification of Construction and Demolition Waste Management Rules;
Ban on burning of leaves, biomass, municipal solid waste;

Promotion of public transport network of metro, buses, e-rickshaws
and promotion of carpooling, Pollution Under Control, lane discipline,

vehicle maintenance;

Revision of existing environmental standards and formulation of new

standard for prevention and control of pollution from industries;

Regular co-ordination meetings at official and ministerial level with
Delhi and other State Governments within the NCR;

Issuance of directions under Section 5 of Environment (Protection)
Act, 1986 and under Section 18(1) (b) of Water (Prevention and
Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981,

Installation of on-line continuous (24x7) monitoring devices by major

industries.

Opening of Amrit Yojana medical stores

+1799. DR. SANJAY SINH: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a)

whether Government has launched Amrit Yojana for providing medicines

at cheaper rates;

(b)

if so, the details thereof;

(c) the total number of medical stores opened under this scheme, so far,

since its inception and the number of medical stores proposed to be opened during

the current year and the details thereof, State-wise; and

(d) the long term planning of Government to carry the benefits of this

scheme to each and every person of the country?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI ANUPRIYA PATEL): (a) to (d) Presently seven Affordable
Medicines and Reliable Implants for Treatment (AMRIT) outlets have been opened
at Central Government institutions with an objective to make available Cancer and
Cardiovascular Diseases drugs and implants at discounted prices to the patients.
Approval has also been accorded for opening of such outlets at 8 more institutions.
The State/UT-wise detail of AMRIT outlets is given in Statement (See below).

State Governments have been informed regarding AMRIT pharmacies and
M/s HLL Lifecare Ltd. has been directed to consider the requests of State
Governments for opening of AMRIT pharmacies at major State Government

hospitals/Institutions.
As per the approval accorded for setting up AMRIT, the prices of the
products are to be reasonable and significantly lower than the market price.
Statement
State/UT-wise details of approved AMRIT outlets
SI. No. State/UT

Name of the Hospital

1. Dellu
2. Chandigarh

All India Institute of Medical Sciences (AIIMS), New Delhi

Postgraduate Institute of Medical Education and Research
(PGIMER), Chandigarh

Jawaharlal Institute of Postgraduate Medical Education and
Research (JIPMER), Puducherry

3. Puducherry

4. Delhi Dr. Ram Manohar Lohia Hospital, New Delhi

5. Chhattisgarh All India Institute of Medical Sciences (AIIMS), Raipur

0. Uttarakhand All India Institute of Medical Sciences (AIIMS), Rishikesh

7. Delhi Lady Hardinge Medical College, New Delhi

8. Meghalaya North Eastern Indira Gandhi Regional Institute of Health
and Medical Sciences (NEGRIMS), Shillong

9. Manipur Regional Institute of Medical Sciences, Imphal

10.  Rajasthan

11.
12.

Delhi
Madhya
Pradesh

All India Institute of Medical Sciences (AIIMS), Jodhpur
Safdarjung Hospital, New Delhi
All India Institute of Medical Sciences (AIIMS), Bhopal
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S1. No. State/UT Name of the Hospital

13.  Odisha All India Institute of Medical Sciences (AIIMS),
Bhubaneswar

14.  Bihar All India Institute of Medical Sciences (AIIMS), Patna

15. West Bengal Chittaranjan National Cancer Institute (CNCI), Kolkata

Note:-

(i) Autonomous Institute under Central Government.

(i)  All other serial no 1 to 14 are central Government Institutions.
Distribution of chlorine tablets

1800. SHRI ANIL DESAI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether chlorine tablets which are distributed to purify water in case
of sporadic cholera, diarrhoca and gastroenteritis are not available with health
department of a number of State Governments in the country, if so, details
thereof, and

(b) whether any request has been received from the State Governments for
replenishing chlorine tablet stock, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI FAGGAN SINGH KULASTE): (a) Public Health is a State
subject. Information about availability of chlorine tablets with Health Department
in the States is not maintained in the Ministry.

(b) Public Health being a State subject, under the National Health Mission
support 1s provided to States/ UTs for strengthening of their healthcare systems
including for drugs based on requirements posed by the States in their Programme
Implementation Plans. No such request has been received in the Ministry of Health
and Family Welfare in the recent past.

Cases of milk adulteration

1801. SHRI RITABRATA BANERJEE:
DR. K.VP. RAMACHANDRA RAO:
Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether it is a fact that a large number of cases of milk adulteration/
artificial milk made out of Urea and Palm oil have been detected in the last one

year; and



